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Mills, Bombay has since been com-
pleted; and

(b) if 90, the findings thereof and
the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) Yes,
Sir. The CBI, investigation has been
completed.

(b) It is being examined by Gov-
ernment in consultation with the Cen-
tral Vigilance Commission.

Misuse of Import Licences by M/s.
Sarabhai Merck of Baroda

*9. SHRI GEORGE FERNANDES:
Will the Minister of COMMERCE be
pleased to state:

(a) whether Government have re-
ceived any complaints or allegations
about the misuse of import licences
"by M|s Sarabhai Merck of Baroda;

(b) if so, the nature thereof:

(c) whether investigations have
been made into them; and

(d) if so, the outcome thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): (a) Yes,
Sir.

(b) It has been alleged that the
equipment which was licensed for re-
placement of their plant hag been
misused by Mi|s. Sarabhai Merck of
Baroda for expansion purposes. The
raw materia]l imported by tne party
as afi actual user for the manufacture
of goods in the factory, is also alleged
to have been sold in contravention of
Import Trade Control Regulations.

(c) and (d). The allegations
being investigated.

Manufacture of Small Car

*10. SHRI BHOGENDRA JHA: will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY AF-

are
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FAIRS be pleased to refer to the pe-
ply given to Unstarred Question No.
2740 on the 1st December, 1967 and
state:

(a) whether talks have since been
finalised with M|s. Ranault gnd Citon
of France and other tenderers for the
manufacture of low cost cars;

(b) jt so, the result thereof; and

French firms have made any head-
way?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
Detailed discussions have not yet beem
held with any party interested in the
manufactire of a low cost case in the
country.

(b) and (c). Do not arise.

Puablic Sector Coal Industry

*11. SHRI BHAGABAN DAS:
SHRI P. P. ESTHOSE:
SHRI K. RAMANI:
SHRI K. ANIRUDHAN;
Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether Government are consi-
dering any proposal to set up a statu-
tory organisation for the public sector
coal industry; and

(b) if so, the composition and fune-
tions of the proposed statutory orga-
nisation?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL, MINES AND
METALS (SHRI P. C. SETHI): {a)
and (b). The Administrative Reforms
Commission in its Report on Public
Sector Undertakings, has recommend-
ed, among other things, that the form
of Statutory Corporation shoulq in
general, be adopted for public pro-
jects in the industrial manufacturing
fields instead of the present Company
form and that a single integrated Cor-
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poration in each major sector of in-
dustry should be set up. For the coal
industry (including lignite), the set-
ting up of a “Coal and Lignite Cor-
poration”, covering National Coal
Development Corporation and Neyvell
Lignite Corporation has been recom-
mended. The Report is under the
consideration of the Government,
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Trade Unions in Steel Plants

*13. SHRI S. M. BANERJEE: Will

tne Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether the multiplicity of
trade Unions in the steel plants and
other projects under his Ministry is
one of the main causes for industrial
unrest;

(b) if so, whether the policy of
having one Union is proposed to be
adopted; and

(c) if so, whether orders have been
issued in this regard?





